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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH HYDERABAD.

0.A.N0, 213 of 19%4,

Re twaen Dated: 6.3.1996,

Applizant
1. General Manager, South Central railway, Rail Nilayam,

secunderahad.

2. Financial Advisor and Chief Accounts Offlcer south Central
Railway, Rrail Wilayam, Secunderabad, ' '

3. Senior Divisional Persovnel Officer, s.C.Railway, Vijayawada
Nivision, Vijayawada.

oo Respondents
Counsel for the applicant :+ Sri. M.Lakshmana Murthy
Counsel for the Raspondents + Sri. J.R.Gopala Rao, 8C for Rlys

CORAM:

Hon'ble Mr, R.Rangarajdn, Administrative Member
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C.A. 213/94, Dt. of Decisjion : 06-~032-96,

co Tl " ORLER "
1 As per Hon'ble Shri R: Eangarajan, Member (Admn.) = |
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This CA is filed praying for a direction to the

reSpondents to correctly fixi}?the pensicn payable to him .
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amount and D,C.R.G. and commutatiorn amounts gotalling in

s sum of Reg, 35,563/~ with permissible rpste of interest

payable thereon.
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2. This O&%as come up for considerétion number of

times and inspite of the case béing listed,the aprplicant's
cognsel was not present. The only dispute here is in regard
to the absence of the applicant from duty for the period from
25-10-88 tc 31-10-€8 and from Cl-11-68 to 17-11-88. Théugh
the legve charg in this cennection was produced by the
respondents counsel the applicant's counsel was not present
to<§§§§§§5the same, But Pue to the absence of learned counéel.
for the spplicant the chart was sent back.. Eﬁen today'though

it is listed for dismissal the applicant's counsel .5 not presen

3. In view of the above circumstances, the 0A is dismissed

for default. No costs, (\J«\jln__ﬂ——«~ﬂ‘4gii¢
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{(R. Ranyaraja
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Dated : The 06th March 1996, 737,‘/¢%fw@ba@6ﬁ
(Dictated in Cpen Court) -~
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